PROFORMA FOR DECLARATION ASSETS
(As on 31-12-2012)

Name of officer (In full): sl gaa gaHht
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Immovable property

Name of District, Sub-
Division Taluka and village
in which property is situated

Name and details of property

If not in own name,State in whose name held
and his/her relationshipto the Govt.Servent

How acquired ?Whether by purchase
lease mortage,inheritance, gift or
otherwise with details of persons from
whom acquired

Housing and other Land
Buildings
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Movable property(Valued Above 25,000/-of Rs.)
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Jewellary (Lump sum)
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Shares/Debentures

Name of Issuing Company
]

Nos. of Shares
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Life Insurance policy & Others

Name of Issuing Company
1

Amount
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Bank Deposites/Securities & Investments
Name of Bank City Amount
1 2 3
1) Fixed Deposites AiRuved 3@ TG Iad AfFgHTR 5,68,440.00 .
2) Savings Bank A/CS ARG T §F dgev—1 ¥arg 1,16,034.00 .
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